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Romoeopatblc: DI.pen.arl.~ In Rllral Area. 

4510. SHRI N. SHIVAPPA: WiIllhe 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state: 

(n) whether Ihe Cenlral Government 
have i~sued directions to Ihe Slates 10 
open rural Homoeopathic Dispensaries; and 

(b) if so, the reactions of State 
Goven,ments Ihereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLA NNING AND WORKS, HOUSING 
Al\:O URB1IN DEVELOPMENT (SHRI 
H.~.s. MURTHY): (a) lIeallh is a State 
subject. However, tbe various recommen-
dations made by the Rural Homoeo-
pathic Medical Aid Committee, including 
the one relating to the opening of 
Homoeopathic Dispensaries in rural areas, 
were brought to the notice of tbe St.lte 
GJvernments/Union Territories for 
implementation. 

(b) Mosl of the Stale GoverDments! 
Union Territories have opened Homoco-
patic Disrcnsaries in their respective 
fur:lI :Irens. 

Floating of Indilln mllDaged comPllny for 
oft-shore Petroleum and MIneraI 

Develorment outsIde IndIa 

4511. SHRI GADlLlNOANA GOWD : 
Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS be pleased to state: 

(a) wbother Government are planniDg 
to float an Indian managed company for 
developing off-shore petroleum and 
Mineral resources outside India; 

(b) if so, tbe total finaDcial implications 
of tbe project and the areas whore off-
shore drillinlls are likely to be und.rtaken 
in tbe near future by the proroscd 
Company; and 

(c) whetber tho propq.ed comJIIITlY 
is likelY to be under the Oil and Natural 
Gas Commission or independent of tbe 
O. &. N. G. C.? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CIIEMICALS AND MINES AND 
,IETAJ.S (SHRI D. R. CHAVAN): (a) 

No. The Oil &. Natural Gas Commission and 
its subsidiary, Hydrocarbons India (P) Ltd. 
will continue \0 be entrusted wltb the 
responsibility for tbe work of offshore 
exploration for petroleum off tbe coast of 
India and Iran respectively. 

(b) and (c). Do not arise. 
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